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(a) whether it is a fact that_ ~rge 
number of military and para-nuhtary 
forces are still deployed in Nagaiand; 

(b) whether it is creating adverse 
reaction in the mind of the Nagaland 
people; and 

Cc) whether in view of the present 
peaceful atmosphere in the Nagaland 
<Qo,·ernment will consider to withdt aw 
these forces? 

THE :MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHR.I DHANIK LAL MANDALl: (al 
to (c). The strength of military and 
para-military forces at pr£'sent deplo~·· 

ed in Nagaland is compatible \\"ith the 
tasks assigned to them which include 
vigilance on the intern::tional border. 
and is not considered to be large. There 
are DO reports of any adverse reaction 
amongst people of Nagaland to the con-
tinued presence of these Forces there. 
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New Procluctlcm Beeord of Cemalt 

3801. SH.RI DHARMAVIR VA-
SISHT: Will the Minister of INDUS-
TRY be pleased to state: 

(a) whether the production of 
cement touched a new record in 
Au~st-September, 1977; 

(b) if so, the reasons for the present 
shortage and permit system; and 

<c) whether Govemme!llt propose to 
remove all r{!straints on its d~-;tribu
tion7 

THE :\ll~ISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KU~1IARI ABHA !\IAITJ): (al Yes, 
Sir. The production during August· 
S<'p1E'mhC'r, ·rn77 stood :it :n.oa Jakh 
<:mnes as agains: :!i.93 iakh tonnes in 
187ti and ~7.~12 tonnes in l!J7:i in the 
corrc~:-'0:1ding months. 

11_,) and (c 1. Notwiths!anding higher 
prc,dt::·tion shor'.;>.;::es haH' den'loped 
due to hiijher demand for consumption 
from the Govl'rnmcnt Dcpar1ments. 
Ir.C:L:s~ry, Agricult;..1re and Housin~. So 
long a~ demand outstrips prodU<:1ion 
there h~s to be some restr;:!ints on dis-
tribution by .,.,·ay of fi~><:~ion of quotas 
State-wise and as between consumption 
by Con·rnment Departments and the 
general public. 

Supplementary List Of Successful 
Candidates on the basis of 1976 I.A.S. 

Examination 

:;802. SHH.I U. 8. PATIL: Will the 
Minister of HOME AFFAIRS he pleas-
ed to state: 

(a) whether it is a fact that a sup-
plementary list of successful candi-
dates is being prepared/baa been pre. 
pared on the basis o'f. IAS, 1976 exa-
mination conducted by the Union 
Public Service Commiaskm; if so, the 
total number of candidates being 
taken; and 
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(b) whether it 11' also a fact that 
during the prftVious years Scheduled 
Castes and Scheduled Tribes candi-
dates securine marka upto 35 per cent 
were taken if so, the reasons why they 
are not being taken this year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
<SHRI S. D. PATIL): (a) Yes, Sit'. ·The 
Union Public: Service Commission were 
requested to supply a supplementary 
li~t of 37 candidates (16 gmeral and 21 
srhedu~c>d castes) for appointment to 
Cent r:-i! Services Group 'B' and 7 gene-
ral car.rlidates for appointment to Po-
lice Servic.-•s Group 'B'. 

The C1>rnmission have intimatpd that 
1hp;.- do not ha\'e suitahle Sche<lu!ed 
Casks r;.nrlidatcs to recommend nnd 
hen er 1 h<' \'aca:icies reserved for 1 hem 
in thP CPn 1 ral Sf'n·iccs Group 'B' have 
to bp trea:ed as dereserved. As against 
:hp total demand of 37 candidates, the 
Commission hav<' recommended only 
.in gPnC'r;iJ c:~1ndidates for appointment 
to Grcup ·B'. S<·rvires and no more 
<.:tlitahl" ger;r•r::il cnnl:idates are avail-
:1\.le with the r0mmission. The Com-
n'ission ha\'e alrn recommended 7 ge-
ncr;i1 candidates for appointment to 
Poli('(• SC'r\'ice Group 'B'. 

1'11 Qual!f~·ing standard on the basis 
:1f which candidritcs are recommended 
.1y the P11ion Public Service Commis-
sion fl'l' nppointmcnt to the A!l India 
'Services and Central Services is fixed 
h;.- the C(1mmision. Such qualifying 
standard is rclo.xcd by the Commission. 
In favour of c;mdid::ites belonging to 
1he Scheduled Castes/Scheduled Tribes 
keening in \'iew their fitness for ap-
pointment to various services. The 
Commission feel that it would not he 
in public interest to disclose the exact 
:-:tandrlrd so fixed. 

Bridge over tbe River Chapora 

:rnoa. SHR.I AMR UT KASAR. Will 
the Minister of SHIPPING . AND 
'TRANSPORT be pleased to state: 

(a) whether there is any proposal 
ta construct a bridee on the river 
Chapora at COLVAIE in the Union 
Territory of Goa. Daman and Diu; and 

(b) if so, when the work will begin? 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Yes. 

(b 1 An estimate for the sub-surface 
im·estigation for the bridge was sanc-
tionf'd on 25.3.1 ~176 and the work is in 
progress. Further action towards the 
ccmstruction of the bridge is dependent 
OP- the result of these investigations. 
As such. it is not possible to indicate 
at present as to when the work will 
begin. 

Rural Eledrification in Maharashtra 

:~1304. SHRI R. K. MHALGI: Will the 
l\Iinister of ENERGY 'Je pleused ~o 

st.:te: 

(a) how many \'illages in Maharash-
tra have not been electrifie1 so 
far for domestic as well as agricultu-
ral purposes; ana 

(b) what further action Central 
Govcrnme:nt propose to take in this 
regard? 

THE MINISTER OF E..~ERGY 

(SHRI P. RAMACHANDRAN): (a) 
There are :35,778 villages in Maharash-
tra. ::·OGlfl villages were electrified as 
on 30.9.1977. The remnining 15.l:i9 
vilbges were not electrified as on that 
d:-ite for domestic as wen as agricul-
tural purposes. 

(b) Rural electrification programme:> 
are formulated and executed hy the 
State Electricity Boards. The Rural 
Electrification Corporation gives loan 
assi!'t ance to the St atf' Electricity 
Boards, for implemcntati•Jn of these 
schemes. State Governments are also 
given Plan assistance annuaJly out of 
which rural electrification schemes are 
financed and implemented. 




